GOVERNMENT OF MEGHALAYA
OFFICE OF THE DISTRICT MAGISTRATE :: EAST KHASI HILLS DISTRICT |

CURFEW ORDER UNDER SECTION 144 CrPC.
(No.C&S.3/2009/PT.11/140, Dated Shillong, the 19® April, 2020)
Whereas, in view of the prevailing situation concerning COVID - 19 in the state, 2
globally; g

Whercas, to put in place preventive and mitigation measures to identify and take more
steps 50 the pandemic of COVID — 19 is contained, reduced and eliminated in East Khasi Hills District a
Mﬁﬁﬂﬂ%hmﬁmmdmmhﬂhﬁmmww b
Meghalaya in the Health & Family Welfare Department: A

Now, therefore, | Smti. M. War Nongbri, LAS,DmMagmrate,EaﬂKhas;I-Ells Jistrict,
Shillong in exercise of the powers conferred upon me under section 144 Cr. P.C. read together with Regula f
the Meghalaya Epidemic Diseases, COVID-19 Regulations, zmummwmwgmmm%gt
Ammmmmmmmmmmofmzo*ommmwwm_
26" of April, 2020:-
AREAS TO BE UNDER CURFEW:

1. Whole of Municipal Arca
Whole of Cantonment Area
All areas under Mawlai Block including Census Towns
All areas under Mawpat Block including Census Towns.
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will Not apply to:

Security Forces

Medical Teams on duty

Wholesale and Retail Pharmacies

Police and Armed Forces

Fire & Emergency Service

MeECL & Power Grid

Food and Civil Supply Department
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screening as per laid down
‘passes to be obtained via online application @ww
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Aﬁ. No. C&S.3/2009/PT.11/140 -A Dated Shillong, the 15t Amil 2020
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The Chief Secretary to the Govt. of Meghalaya. Shillong. ]

The Additional Chief Secretary to the Gowi. of Meghalaya, Home (Police) Department, Shillong.

The Additional Chief Secretary to the Govt. of Meghalaya, Political Department, Shillong.

Tthmnmmmmer&.SecmmymﬂnGovtofMeghﬂﬂra,Hﬂ]ﬂl&Fmbwcm Department, 4y

Meghalaya, Shillong. e )

The Commissioner of Divisions for East/West/South West Khasi Hills/East/West Jaintia Hills & Ri Bhoi

District, Meghalaya, Shillong.

Commissioner of Transport, Meghalaya, Shillong for information and necessary action.

The Director, Information & Public Relation, Meghalaya for favour of causing wide cimhmﬂr press 1
;
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release and giving wide publicity through Fixed Loud Speakers.

The Superintendent of Police, East Khasi Hills District, Shillong for information and to emsure strict
enforcement of the Order above by all concerned.

9. The Sub-Divisional Officers (C), Pynursla/Sohra Civil Sub Division, Pynmlmﬁobra for information and
necessary action.

The Additional Deputy Commissioner & CEO, DDMA, East Khasi Hills District, Shillong for information
and necessary action.
11. The Block Development Officers, East Khasi Hills District, for information and necessary action.

12. The District Medical & Health Officer, East Khasi Hills District, Shillong for information and necessary
action.

B

10.

13. The District Transport Officer, East Khasi Hills, Shillong for information and necessary action.
14. The Station Director, A]lhduhdm,ShﬂlongfnrmmmmntmthembﬂlhﬂnmEﬂghsh&Khm
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personnel on ground to the barest minimum. e




